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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 2345 OF 2009
BEFORE THE REG STRAR SUNI L THOMVAS

STATE OF MAHARASHTRA TR. C. B. |. Appel I 'ant (s)
VERSUS
MAHESH G JAI N Respondent ( s)

Dat e: 20/10/2011 This Appeal was called on for hearing today.

For Appell ant(s) . Ashwani Gar g, adv.

. A. K. Shar ma, adv.
. Jayesh Gaur ag, adv.

M
M
M
M. B. Krishna Prasad, Adv.

For Respondent (s)
Ms. K. V.Bharathi Upadhyaya, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Addi ti onal docunments have not been filed even now.
It is subnmitted that no further steps are required.
Hence, place the matter before the Hon ble Court as per

rul es.

(Suni |l Thonas)
Regi strar
SB



